IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

29.06.2022

Applicatio |Case No.

T : .
Cour Rejec
£ t

Fee Statu
‘ s

10 C

1 |R K MISHRA §4323/202 29.06.2022 |WP(C)/6685/2012

2 N ROUT ;4329/202 29.06.2022 |BLAPL/5992/2019 5 U
3 g;g;iSH - ;4330/202 29.06.2022 |CONTC/7376/2021 |10  |C
4 g;;;iSH . ;4331/202 29.06.2022 |coNTC/7392/2021 |10 |c
5 g;g;iSH . ;4332/202 29.06.2022 |cONTC/7391/2021 |10 |c
6 g;g;iSH _— 34333/202 29.06.2022 |cONTC/7390/2021 |10 |c
7 g;i;iSH - §4334/202 29.06.2022 |CONTC/7389/2021 |10 |C
8 D BEHERA §4335/202 29.06.2022 SONTC(CPC)/120/201 5 U
9 :iEéOPRASAD ;4336/202 29.06.2022 |ABLAPL/10716/2020 |5 U
10 g;;;iSH can ;4337/202 29.06.2022 |CONTC/7387/2021 |10  |C
11 g;;;iSH _— ;4338/202 29.06.2022 |cONTC/7386/2021 |10 |C
12 g;;;iSH . 34339/202 29.06.2022 |CONTC/7385/2021 |10  |C
13 g;;;iSH . 34340/202 29.06.2022 |CONTC/7384/2021 |10  |C
14 g;;iiSH _— 34341/202 29.06.2022 |CONTC/7383/2021 |10  |C
15 g;g;isﬂ _— 34342/202 29.06.2022 |cONTC/7382/2021 |10 |c
16 g;g;isﬂ _— 34343/202 29.06.2022 |cOoNTC/7381/2021 |10 |c
17 gi;;iSH . 34344/202 29.06.2022 |CONTC/7380/2021 |10  |C




JYOTI 44345/202

18 |SonxnsH KAR |2 29.06.2022 |CONTC/7379/2021 10 C

19 |R.K.SAHU ;4348/202 29.06.2022 |WA/219/2012 10 C

20 |R.K.SAHU §4349/202 29.06.2022 |WA/218/2012 10 C
JYOTI 44351/202

21 | oAKASH KAR |2 29.06.2022 |CONTC/7378/2021 10 C
JYOTI 44352/202

22 | ren kAR 12 29.06.2022 |CONTC/7377/2021 10 C

23 M.DEY ;4353/202 29.06.2022 |WP(C)/15292/2006 |10 C

24 |M.DEY ;4355/202 29.06.2022 |WP(C)/15294/2006 |10 C

25 |M.DEY ;4357/202 29.06.2022 WP(C)/15295/2006 |10 C

26 |P.K.BARIK §4358/202 29.06.2022 |WP(C)/22980/2012 |10 C
A. K. 44360/202

27 | uoaanTy 5 29.06.2022 |FA/17/2000 5 U

28 |K.K.JENA §4361/202 29.06.2022 |WP(C)/13202/2010 |10 C
AMRESH 44362/202

29 onanTy 5 29.06.2022 |BLAPL/9410/2011 5 U

30 |K.K.JENA ;4363/202 29.06.2022 |WP(C)/13203/2010 |10 C
AMRESH 44364/202

31 | LoHANTY 5 29.06.2022 |MACA/155/2019 5 U

32 |D.D.MOHANTY ;4367/202 29.06.2022 |STREV/42/2009 10 C

33 |D.D.MOHANTY §4368/202 29.06.2022 |STREV/543/2008 10 C

34 P K LENKA §4369/202 29.06.2022 |WP(C)/11971/2022 |10 U

35 M R SAHOO §4370/202 29.06.2022 |WP(C)/16012/2019 |5 U

36 |M R SAHOO 34371/202 29.06.2022 |ABLAPL/15780/2021 |5 U

37 |F A BEGUM 34372/202 29.06.2022 |SA/354/1996 5 U
BIKRAM 44373/202

38 |oourma 5 29.06.2022 |WP(C)/11325/2017 |5 U
P. C. 44374/202

39 | OHANTY 5 29.06.2022 |CMP/531/2022 10 C

40 |D K NAIK §4375/202 29.06.2022 |WP(C)/38223/2020 |5 U

41 |J K 144377/202 [29.06.2022 |WA/206/2018 5 u




IMOHAPATRA |2 |
42 §i§i§G¥OHAN ;4380/202 29.06.2022 |WP(C)/15475/2022 |10
43 §i§i§G¥OHAN ;4381/202 29.06.2022 |WP(C)/15477/2022 |10
44 |SAMIR BARIK §4384/202 29.06.2022 |WP(C)/16003/2013 |10
45 |p.K.MISHRA §4388/202 29.06.2022 |BLAPL/5/2022 10
46 [R. K. BARIK §4391/202 29.06.2022 |WP(C)/14595/2022 |10
47 K. c. MAJHI 34396/202 29.06.2022 |WP(C)/15646/2022 |10
48 |R.K.BARIK ;4399/202 29.06.2022 |BLAPL/473/2022 10
49 |K. C. MAJHI ;4402/202 29.06.2022 |WP(C)/15641/2022 |10
50 |v. BEHERA ;4416/202 29.06.2022 |WP(C)/16615/2012 |10
51 Ei;?EEV §4418/202 29.06.2022 |WP(C)/20504/2012 |10
52 iéﬁinggHERA §4424/202 29.06.2022 |BLAPL/2334/2022 |10
53 |B. MOHANTY g4438/202 29.06.2022 |WP(C)/4191/2012 |10
54 |K.K.JENA ;4445/202 29.06.2022 |ABLAPL/2011/2021 |10
55 |P.K.BARIK ;4446/202 29.06.2022 ABLAPL/2012/2021 10
56 |B.K.MISHRA ;4447/202 29.06.2022 |ABLAPL/14943/2020 |10
57 |u.x.paNDA ;4450/202 29.06.2022 |ABLAPL/14943/2020 |10
58 ﬁ?giiﬁs 34451/202 29.06.2022 |ABLAPL/3182/2021 |10
59 |H.JENA 34452/202 29.06.2022 |ABLAPL/3186/2021 |10
60 |R.SAMAL §4453/202 29.06.2022 |ABLAPL/383/2021 |10
61 |H.JENA 34464/202 29.06.2022 |RSA/96/2016 10
62 ﬁéfﬁgéiﬁiiRA 34472/202 29.06.2022 |WP(C)/13271/2014 |10
63 ﬁggiﬁ??NANDA 34473/202 29.06.2022 |ABLAPL/2033/2021 |10
64 Egﬁgﬁ; §4476/202 29.06.2022 |ABLAPL/3145/2021 |10




ARTATRANA 44478202

65 [ont ; 29.06.2022 |ABLAPL/3157/2021 |10 |c
PARTITRA

66 |KUMAR §4487/202 29.06.2022 |ABLAPL/2058/2021 |10 |C
MOHANTY

g7 |JANMEJAYA 44493/202 1,9 06,2022 |ABLAPL/2070/2021 |10  |c
DASH 2

68 |G.R.PATRA 34494/202 29.06.2022 |BLAPL/5387/2022 |10  |c

69 |D.K.NAIK §4496/202 29.06.2022 |BLAPL/5388/2022 |10  |c
M. N. 44497/202

70 ; 29.06.2022 |ABLAPL/2081/2021 |10 |c

71 |JAYADEBA 445017202 |,y 06 2022 |ABLAPL/2098/2021 |10 c
BEHERA 2

72 |p. K. ROUT §4508/202 29.06.2022 [WP(C)/922/2015 5 U

73 |M.K.MOHANTY §45O9/202 29.06.2022 |BLAPL/5285/2022 |10  |c

74 |p. K. ROUT 34511/202 29.06.2022 |CRLMA/276/2021 5 U

75 |D.K.NAIK 34515/202 29.06.2022 |BLAPL/5385/2022 |10  |c

76 |K.P.BEHERA ;4518/202 29.06.2022 |WP(C)/16845/2012 |10  |c

77 |s s BISWAL ;4519/202 29.06.2022 |ARBP/37/2020 5 U

78 |B.MOHANTY ;4525/202 29.06.2022 |WP(C)/15470/2022 |10  |c

79 NIRANJAN 44526/202 1,4 6.2022 |conTC/5875/2021 10 c
ROUT 2

80 |B.MOHANTY §4527/202 29.06.2022 |WP(C)/15473/2022 |10  |c

81 |R. K. NAYAK §4528/202 29.06.2022 |CONTC/751/2017 0 |c

82 |A. N. DASH 34542/202 29.06.2022 |WP(C)/7678/2022 |10  |c
NRUSINGHA

83 |NANDA 34543/202 29.06.2022 |WP(C)/10842/2022 |10 |c
MAHAPATRA
s. s. 44546/202

ga o- S: ) 29.06.2022 |WP(C)/11934/2022 |10 |c

85 |B. K. KUND 34549/202 29.06.2022 |ABLAPL/6220/2022 |10  |c

g6 B: B- 44560/202 1)y 6 2022 |ABLAPL/6161/2022 |10 c
MALLICK 2

|87 |ACHYUTANANDA |44566/202 [29.06.2022 |ABLAPL/6126/2022 |10  |C




| |PATTNAIK 2 | | |

88 |MD.MOKIM ;4572/202 29.06.2022 [WP(C)/15826/2022 (10  [C
PABITRA

89 |KUMAR §4573/202 29.06.2022 |ABLAPL/6169/2022 |10  [C
MOHANTY

90 |K.C.SAHANI §4576/202 29.06.2022 |CMPAT/25/2001 10 |c
YUVRAJ 44580/202

91 |apors 5 29.06.2022 |ABLAPL/6278/2022 |10  [C

92 |K.MANDAL ;4581/202 29.06.2022 [WP(C)/30482/2021 |10  [C

93 |[R. C. DAS ;4587/202 29.06.2022 |ABLAPL/6140/2022 |10  [C
MADHABANANDA (44589/202

94 | ANy 5 29.06.2022 |ABLAPL/6142/2022 |10  [C

95 |R.K.PANDA §4590/202 29.06.2022 [WP(C)/33441/2021 |10  [C

gg [i-N-MOHAPATR |44596/202 15 06.2022 |nBLAPL/6191/2022 |10  |C

97 |P.K. BEHERA §4598/202 29.06.2022 |ABLAPL/6181/2022 |10  |[C

98 [B. K. KUND 34599/202 29.06.2022 |ABLAPL/6180/2022 |10  [C

g9 [RSHOK KUMAR 144600/202 lhg 6. 2022 |aBLAPL/6177/2022 |10  |C
ROUT 2
ASHOK KUMAR 44601/202

100 [Sho6 5 29.06.2022 |ABLAPL/6176/2022 (10  [C

101 |P K DASH ;4610/202 29.06.2022 [WP(C)/12256/2022 |10  [C
ASWINI KUMAR 44611/202

102 [ 2o 5 29.06.2022 |ABLAPL/5930/2022 |10  [C

103 R R DAS §4615/202 29.06.2022 [WP(C)/12329/2022 |10  [C

104 |[DILLIP SAMAL ;4616/202 29.06.2022 |[BLAPL/3901/2022 |10  [C
GANESWAR 44618/202

105 |2 e e 5 29.06.2022 |ABLAPL/6024/2022 (10  [C

106 |A.KALASH 34619/202 29.06.2022 |CRLA/461/2022 10 |c

107 |D SWAIN 34621/202 29.06.2022 |CRLA/77/2022 10 |c

108 [D.K. MALLICK 34624/202 29.06.2022 |CRLA/408/2021 10 |[c

109 [R K BARIK 34625/202 29.06.2022 [WP(C)/33910/2020 (10  [C

110 M M NAYAK  |44626/202 29.06.2022 [WP(C)/12061/2022 |10  |C




2

111 |p. K. PANI ;4627/202 29.06.2022 |ABLAPL/3340/2022 |10
112 |s pas ;4628/202 29.06.2022 |WP(C)/13135/2022 |10
113 [P K MISHRA 34629/202 29.06.2022 |WP(C)/15289/2022 |10
114 |s DAS 34630/202 29.06.2022 |WP(C)/15259/2022 |10
115 K K NATH §4631/202 29.06.2022 |WP(C)/15677/2022 |10
116 |R M NAYAK 34632/202 29.06.2022 |WP(C)/15431/2022 |10
117 |H K PANDA ;4633/202 29.06.2022 |WP(C)/31921/2021 |10
118 gzﬁgi RANJAN ;4634/202 29.06.2022 |WP(C)/14792/2022 |10
119 |J.R. KAR ;4635/202 29.06.2022 |WP(C)/14052/2022 |10
120 |J.R. KAR §4636/202 29.06.2022 |WP(C)/14055/2022 |10
121 |J.R. KAR §4637/202 29.06.2022 |WP(C)/14054/2022 |10
122 |s. DAS §4639/202 29.06.2022 |WP(C)/12290/2017 |10
123 |R. DAS ;4640/202 29.06.2022 |WP(C)/15103/2022 |10
124 [RAINARAR ;4641/202 29.06.2022 |WP(C)/15749/2022 |10
125 |R. DAS ;4642/202 29.06.2022 |WP(C)/15753/2022 |10
126 ﬁéHiﬁTY ;4644/202 29.06.2022 |WP(C)/15332/2022 |10
127 |R. R. DAS 34645/202 29.06.2022 |WP(C)/12331/2022 |10
128 [R. R. DAS 34648/202 29.06.2022 |WP(C)/12330/2022 |10
129 |[R. C. ROUT 34649/202 29.06.2022 |CONTC/3437/2022 |10
130 iééf;i? 34650/202 29.06.2022 |CONTC/3494/2022 |10
131 L. D. PANDA ;4651/202 29.06.2022 |CONTC/3585/2022 |10
132 [p. C. DAS 34652/202 29.06.2022 |CONTC/3345/2022 |10
133 ié;AiMIYA §4656/202 29.06.2022 |CONTC/3497/2022 |10




|CHHATOT

| |

134 [M/S MANAS 44657/202 |5 06,2022 |CONTC/2642/2022 10
PATT 2

135 [M/S MANAS 44658/202 |y 6.2022 |CONTC/3725/2022 10
PATT 2

136 [1/S MANAS 44659/202 )y 5 2022 |CONTC/3726/2022 10
PATT 2

137 [M/S MANAS 44660/202 )y 15 2022 |CONTC/3684/2022 10
PATT 2

13g [M1/S-MANAS 44661/202 )y 5 2022 |CONTC/3892/2022 10
PATT 2

139 [M1/S-MANAS 44662/202 |19 06 2022 |CONTC/3225/2022 10
PATT 2
MADHAR 44663/202

140 JROHRS ; 29.06.2022 |CONTC/2927/2022 10

141 NIRANJAN 44664/202 |y 6 2022 |CONTC/3336/2022 10
ROUT 2

142 L. D. SAHU ;4665/202 29.06.2022 |CONTC/3360/2022 10

143 |S. K. RATH §4666/202 29.06.2022 |CONTC/3390/2022 10

144 |K.P.MOHANTY §4675/202 29.06.2022 |CRLMP/1004/2022 10

145 |D.K.NATK g4676/202 29.06.2022 |CRLMP/281/2022 10

146 M N MOHANTY ;4682/202 29.06.2022 |0JC/11515/2001 5

147 M N MOHANTY ;4683/202 29.06.2022 |0JC/7773/2000 5

148 | SAHOO ;4684/202 29.06.2022 |WP(C)/10323/2009 |5

149 |OMKAR DEVDAS ;4686/202 29.06.2022 |WP(C)/11595/2022 |10

150 IN DAS §4689/202 29.06.2022 |0JC/2584/1998 5

151 [P. K. SAHOO 34690/202 29.06.2022 |CRLMP/1070/2022 10

152 N DAS 34691/202 29.06.2022 |WPC(OAC)/3683/2010 |5
JAYADEBA 44692/202

153 TR0 ) 29.06.2022 |CRLMP/1060/2022 10
JAYADEBA 44693/202

154 [JRI200 ) 29.06.2022 |CRLMP/1061/2022 10

155 D D ROUT 34694/202 29.06.2022 |CMP/743/2021 5

156 |J. PRADHAN 34695/202 29.06.2022 WP(C)/12768/2022 |10




157 [CHHABI RANA ;4696/202 29.06.2022 [BLAPL/1665/2022 |5 U
158 |MADAN DAS ;4698/202 29.06.2022 |MATA/38/2022 5 U
159 K K NATH §4699/202 29.06.2022 [WP(C)/31818/2021 |10  [U
160 |S K BISWAL §4701/202 29.06.2022 |WP(C)/16292/2015 |5 U
161 K K NATH §4702/202 29.06.2022 [WP(C)/31820/2021 (10  |U
162 [MADAN DAS ;4703/202 29.06.2022 [WP(C)/13459/2022 |5 U
163 [RAJAT DAS ;4704/202 29.06.2022 |MACA/538/2017 5 U
164 |A SUNDARAY ;4705/202 29.06.2022 [WP(C)/7925/2006 |5 U
165 Eéﬁgﬁi ;4706/202 29.06.2022 |MACA/64/2022 5 U
166 |A K BISWAL §47O7/202 29.06.2022 |RSA/503/2016 5 U
167 g;i?;OSH §47O8/202 29.06.2022 |BLAPL/6021/2021 |5 U
168 |A MOHANTY 34709/202 29.06.2022 |ABLAPL/4760/2020 |5 U
169 [K.NAYAK ;4710/202 29.06.2022 |ABLAPL/6239/2022 |10  [C
170 |G.C.BARIK ;4711/202 29.06.2022 |ABLAPL/6158/2022 |10  [C
171 |K.SAHOO ;4712/202 29.06.2022 |ABLAPL/6141/2022 |10  [C
172 |J.P.KAR §47l5/202 29.06.2022 |ABLAPL/6190/2022 |10  [C
173 |D.BEHERA §4716/202 29.06.2022 |CONTC(CP)/7/2017 |10  [C
174 |R.K.MAHABHOI 34717/202 29.06.2022 [CONTC(CP)/39/2017 |10  [C
175 |S.PATRI 34718/202 29.06.2022 [WP(C)/9111/2022 |10  [C
176 |P.K.MISHRA 34719/202 29.06.2022 [WP(C)/10574/2022 |10  [C
177 |S.PATRI 34720/202 29.06.2022 [WP(C)/12426/2022 |10  [C
178 |S. PATRI 34721/202 29.06.2022 [WP(C)/12428/2022 |10  [C
179 |J.R.BEHERA 34722/202 29.06.2022 [WP(C)/13436/2022 (10  [C
1180 |P.BEHERA 144725/202 |29.06.2022 |RSA/471/2016 0 [c




2

181 R.K.MALLICK ;4727/202 29.06.2022 |ABLAPL/374/2020 10
182 |D.K.MALLICK ;4728/202 29.06.2022 |ABLAPL/2076/2021 10
183 |D.K.MALLICK §4732/202 29.06.2022 |ABLAPL/1141/2020 10
184 |P.K.MOHANTY §4733/202 29.06.2022 |ABLAPL/1141/2020 10
185 D.K.MALLICK 34734/202 29.06.2022 |ABLAPL/1140/2020 10
186 |P.K.MOHANTY §4735/202 29.06.2022 |ABLAPL/1140/2020 10
187 M.K.MOHANTY ;4736/202 29.06.2022 |ABLAPL/2792/2020 10
188 |A.MOHANTY ;4737/202 29.06.2022 |ABLAPL/4760/2020 10
189 |J.PARIDA ;4738/202 29.06.2022 |ABLAPL/5587/2020 10
190 |S.K.SAHOO §474l/202 29.06.2022 |MACA/289/2020 10
191 |S.SWAIN §4742/202 29.06.2022 |MACA/289/2020 10
192 |P.K.MISHRA §4743/202 29.06.2022 |WP(C)/15327/2022 10
193 M.R.SAHOO ;4744/202 29.06.2022 |WP(C)/14629/2022 10
194 |J.SAHOO ;4745/202 29.06.2022 |WP(C)/15291/2022 10
195 |D.K.MOHANTY ;4746/202 29.06.2022 |WP(C)/15300/2022 10
196 |D.K.MOHANTY ;4747/202 29.06.2022 |WP(C)/15350/2022 10
197 |D.K.MOHANTY 34748/202 29.06.2022 |WP(C)/12281/2022 10
198 |S.DAS 34749/202 29.06.2022 |WP(C)/11694/2022 10
199 |T.SWAIN 34750/202 29.06.2022 |WP(C)/15713/2022 10
200 B.R.SETH 34751/202 29.06.2022 |WP(C)/14108/2022 10
201 |C.R.NAYAK 34752/202 29.06.2022 |WP(C)/11917/2022 10
202 |S.RAY 34753/202 29.06.2022 |CRLMC/1111/2022 10
203 |H.K.DASH 34754/202 29.06.2022 |CRLA/515/2021 10




204 |P.K.BEHERA ;4755/202 29.06.2022 |CRLA/631/2021 10 |c
205 |s. MOHANTY ;4756/202 29.06.2022 |WP(C)/18211/2015 |10  |c
206 |S.MOHAPATRA 34757/202 29.06.2022 |CRLA/102/2022 10 o
207 |p. sAaMAL 34758/202 29.06.2022 |ABLAPL/5699/2022 |10  |C
208 |p.K.PAL §4759/202 29.06.2022 |BLAPL/8112/2021 |10  [C
209 |A.K.DAS ;4760/202 29.06.2022 |WP(C)/15710/2022 |10  |C
210 |A.K.DAS ;4761/202 29.06.2022 |WP(C)/15709/2022 |10  |C
211 |T.K.NAYAK ;4762/202 29.06.2022 |WP(C)/15398/2022 |10  [C
212 |6.C.JENA ;4763/202 29.06.2022 |WP(C)/12700/2022 |10  |c
213 |B.NAYAK §4764/202 29.06.2022 |ABLAPL/8161/2020 |10  |C
214 |B.DAS §4765/202 29.06.2022 |WP(C)/14627/2022 |10  |c
215 |M.K.MOHANTY 34766/202 29.06.2022 |WP(C)/4682/2004 |10  |C
216 |M.K.MOHANTY ;4767/202 29.06.2022 |WP(C)/4682/2004 |10  |C
217 |R K BISOI ;4768/202 29.06.2022 |CONTC/6571/2021 |5 U
218 M K RATH ;4769/202 29.06.2022 |WP(C)/4208/2015 |5 U
219 |p K LENKA 34771/202 29.06.2022 |WP(C)/9973/2014 |5 U
220 [K K NATH 34773/202 29.06.2022 |CRLREV/106/2021 |10  [U
221 |s JENA §4774/202 29.06.2022 |MACA/343/2020 5 U
222 E?EéEAM 34775/202 29.06.2022 |ABLAPL/2803/2020 |5 U
223 E'R'PATTANAI 34776/202 29.06.2022 |RSA/154/2010 5 U
224 |B K MISHRA 34777/202 29.06.2022 |BLAPL/11513/2021 |10 |U
225 |P K DAS 34778/202 29.06.2022 |CRIMC/2896/2011 |5 U
226 [P N NAYAK 34779/202 29.06.2022 |CMP/228/2020 5 U
227 |B D SAHU 144780/202 |29.06.2022 |STREV/75/2010 5 U




2

228 |T SETHI ;4781/202 29.06.2022 |[sA/1/1988 5
229 K N SAHOO §4782/202 29.06.2022 |WP(C)/1987/2020 |5
230 M R MALLA 34783/202 29.06.2022 [WP(C)/4714/2015 |5
231 |S.K.SARANGI 34786/202 29.06.2022 [BLAPL/11478/2021 |10
232 |S.K.PARIDA 34787/202 29.06.2022 |CONTC/3479/2022 |10
233 |D.BEHERA 34788/202 29.06.2022 [WP(C)/15875/2022 |10

| | | Total 2115

NIC




